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fagR To1e (3[mERY), 10 9, 2025

The 6™ March 2025
No. IV/M1-1-6/2025-1116--In exercise of the powers conferred by Section-78 of the
Registration Act, 1908, the Governor of Bihar is pleased to exempt fully the registration fee
chargeable on registration of document related to transfer of 1670.22 acre land under
Amritsar Kolkata Industrial Corridor scheme Gaya district for development of integrated
manufacturing cluster in Dobhi block in the light of section 3.2 (i) (a) of State Support

Agreement on lease.
By the Order of the Governor of Bihar,

Vinod Singh Gunjiyal,
Secretary to the Government.
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